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DtsUlbutioa of Fertilisers 

·.03. Shrl M. B. Kr\IIbaa: Will the 
Minister of Food and Ap-leultare be 
pleased to state: 

(a) whether Government have 
finalised the proposals to replace the 
Central Fertilizer Pool by the Central 
Fertilizer Marketing Corporation for 
handling fertilizer distribution; 

(b) if so, the broad features there-
uf; and 

(c) the roasons to replace the Pool 
by the Corporation? 

The MInister of FInance (Shrl T. T. 
Krlsbaamacharil on behalf Of the 
Minister of Food and Arriculture: (a) 
No. Sir. The recommendation made by 
the Committee on Fertilisers for the 
setting up of a Fertiliser Promotion 
Corporation to undertake promotional 
activities, soil testing as well as de-
monstrations besides marketing of 
dlfterent kinds Of fertilisers is, how-
ever, under consideration of the Gov-
ernment. The Central Fertiliser Pool 
which has been rerommended to be 
replaced by the COirporation is at pre-
oent marketing only certain nitro-
genollS fertilisers-(Sulphate of am-
monia, Urea, Ammonium Sulphate 
Nitrate anel Calcium ammonlwn Nit-
rate) aud ammonium phospbate im-
ported for advance popularisation. 

(b) and (r) Questions do not arise. 
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Price 01 Gram 

""06. Shri Kapar SIn«b: 
Sbrl Yasllpal Slnrb: 

Will the Minister of Food and Arrl-
culture be pleased to state: 

(a) whether the price of gram has 
increased during the last few months; 

(b) if so, the remedial measures 
taken to bring down the prices; and 

(c) whether Government propOse to 
control the price of gram? 

'l'1Ie MInIster of FInanee (Shri T. T. 
KrbblUllDBCbarI) on IIeball of tile 
MInister 01 Food and AgrJenltnre: (a) 
No, Sir. 

(b) Doell not arUe. 

(c) No, Sir. ThI! State Govemmenta 
of Madhya Pradesh, Rajutlwl and 
Punjab, however, approached the Gov-
amment of India tor delegating ~ 
poweno tor 8xIn, the prices Of gram 

within tt!ir States and this has beaD 
BIl'eed to. 

S..,.r Inquiry COIIIIIIIMIoa 

.,,0'1'. Shri MohsIa: 
Shrl B. 8. Pandey: 
Sbrl Blmatslngka: 
Shrl P. C. Borooah: 
Sbrl Rameshwar Tullia: 
Sbrl R. llana: 
Shri YasbpaJ Singb: 
Shri Yorendra Iba: 
Shrl Jasbvant Mehta: 
Shrl V .... devan Nair: 
Shri Warlor: 
Sbrl Sidbeohwar Pr .. d: 
Sbrl Ram Harkh Yadav: 
ShrlmaU Renuka Barkatald: 
Sbrl Vlsbwu Natb Pandey: 

Will the Minish'r of FoocJ and ArrI-
caltare be pleased to state: 

(a) whether the Sugar Inquiry 
Commission appointed by Govern-
ment in 1964 has submitted its repart; 

(b) if so. the main recommenda-
tions thereof; and 

(c) the decisions taken uy Govern-
ment thereon? 

Tbe MlnIster of Finance eShri T. T. 
KrlsbnamacbarlJ on behalf 01 tile 
Minister of Food and ArrlOalture: (a) 
Yc." Sir. 

(b) A copy Of the summary of the 
recommendations is 3 (~  on the 
Table of (be House. [Placed i" Llb-
TaTI/. See No. LT-5212/651. 

(c) The Government have already 
considered the recommendatiOlll of the 
Sugar Inquiry Commi.sion relatinr to 
cane price for 1965-66 season and 
have announced their decision In thi. 
regard. The other recommendatiOll8 
made by the eomm .... iOlll are under 
examination. 

FoocJrraInB ProcJncUoa 

"COlI. 8hri Alvares: Will the Minister 
of Food .... Acrtoaltnft be pleased 
to state: 

Ca) tbe ..timates of foodgralns pr0-
duction at the end of the ThUd ,," 
Year Plan; 




